From the Order sheets, it is transpired that since many
occasions, the counsel for the applicant is not putting his
appearance in this case and vide Order dated 16.05.2016, he
was granted one last opportunity to argue this case, but today

also nobody is present to press this O.A.
]
& This matter is quite old.
! Accordingly, this O.A. is dismissed in default and for non
1 prosecution.
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